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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+  CONT.CAS(C) 571/2018
DEEPIKA ANANAD

..... Petitioner
Through
Versus
DRV K WILLIAMS MOUNT CARMEL SCHOOL
..... Respondent
Through
CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
% 25.03.2022
List on 04.08.2022

SUBRAMONIUM PRASAD, J
MARCH 25, 2022
hsk

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 25/07/2025 at 08:27:30



